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The ParliameBtanr Secretary to the 
Minister of Railways and Transport 
XShri Shahnawaz Kkan); (a) A 
fixed licence fee is charged on daily 
or monthly basis, except at some 
small stations where porters are 
licensed by Station Masters and no 
licence fee is collected from them.

(b) No.

(c) Delhi Junction—948.
New Delhi—60.

(d) Uniforms, badge and some 
snedical facilities are provided with­
out any extra cost at stations where 
porters are directly licensed by the 
Railway.

H indi T elegrams

•1459. Shri H. G. VaislinaT: WUl the 
Minister of Communications be pleas­
ed to state what was the number of 
Hindi telegrams sent from and receiv­
ed in the telegraph offices in Hydera- 
i)ad State during 1953?

The Deputy Minister of Commnni- 
cations (Shri Raj Bafludur): Total
-Sent* 228 and Total ‘Received’ 94.
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The Deputy Minister of Communi­
cations (Shri Raj Bahadur): (a)
to (c). Information is being collected 
and will be placed on the Table of 
%the House.

R ailway T hefts

•1461. Shri Bhagwat Jha A*ad: WiU
the Minister of RaUways be pleased to 
refer to the answer given to Starred 
Question No. 812 asked on the 9th 
March. 1954 regarding railway thefti 
and state:

(a) the number of claims submitted 
to Government in connection with sucli 
thefts in 1953;

(b) what is the amount claimed 
compensation; and

(c) whether any Railway employees 
were involved in these thefts?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) and
(b). Information is not maintained 
of the number of claims submitted in 
connection specifically with cases of 
theft, nor is it practicable to indicate 
the total amount claimed as compen­
sation. However, the number of 
claims settled and the amount that 
has been paid during 1952̂ 53 on 
account of goods lost and on account 
of goods stolen were as follows:—

No. Amount

(i) On account of 70,847  Rs. 1,15,75,*
goods lost

(ii) On account of 30,222  Rs . 58,2 
goods stolen

(c) Yes, Sir, some Railway em» 
ployees were .-Iso involved in some 
cases.

Bisroli Booking O ffice

Agrawal:
IWA. ^  Baiwant Sinha Mehta:

Will the Minister of Railways be 
pleased to state:

(a) whether it is a fact that the 
booking office at Bisroli Railway Sta­
tion on the Northern Railway was 
looted recently;

(b) how much loss Government have 
suffered by the looting of cash and by 
damage to property;

(c) whether the miscreants have 
been apprehended and the looted pro­
perty recovered; and

(d) what precautions Government 
contemplate to take for the safety ot 
the staff at such small stetkuut




